Shortage of manpower in armed forces

3750. SARDAR SUKHDEV SINGH DHINDSA: Will the Minister of DEFENCE be pleased to
state:

(a) whether Government proposes to review the shortage of manpower in the Defence
Forces; and

(b) if so, the details thereof?

THE MINISTER OF DEFENCE (SHRI A.K. ANTONY): (a) and (b) Review of shortage of
manpower is an ongoing process and requisite steps which include fast track selection, publicity
drives, improvement of service conditions etc. are taken on a continuous basis.

Acquisition of land in NE by armed forces

3751. SHRI BIRENDRA PRASAD BAISHYA: Will the Minister of DEFENCE be pleased to
state:

(a) whether the Indian Army has submitted any representation for acquiring land under
use of human habitation, cultivation as well as tea garden and adjacent thereto, under reserve
forest, wild life sanctuaries, National parks in North Eastern Region;

(b) if so, the State-wise details thereof and its present status alongwith land allocated in
this regard; and

(c) the details of steps taken regarding compensation against acquisition of land under
use of human habitation, cultivation as well as assessment made, measures being taken in case
of acquiring land adjacent thereto, under reserve forest and wild life sanctuary in Assam?

THE MINISTER OF DEFENCE (SHRI A.K. ANTONY): (&) and (b) In principle approval for
acquisition of 6495 acres land in Arunachal Pradesh and 2480.672 acres land in Assam was
accorded for infrastructural development of the Army. Out of these, sanctions for acquisition of
230.93 acres land at Khonsa, 600 acres land at Pasighat and 358.42 acres land at Daporijo in
Arunachal Pradesh have been issued so far.

(¢) Ministry of Defence accords sanction for payment of compensation for acquisition of
Private lands under the provisions of Land Acquisition Act, 1894. In addition to above,
Resettlement and Rehabilitation Package as per National Resettlement and Rehabilitation Policy,
2007 as applicable is paid to Project Affected Families.

Providing air travel facilities to personnel of armed forces

+3752. SHRI MOTILAL VORA:
SHRI SATYAVRAT CHATURVEDI:

Will the Minister of DEFENCE be pleased to state:

tOriginal notice of the question was received in Hindi.
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(a) whether the Ministry has received any proposal from Army Headquarters for providing

air travel services to personnel of armed forces upto the nearest airport to their home;

(b) whether it is a fact that above facility would help to reduce stress of the troops;

and

(c) if so, the time by when decision on the Army Headquarters proposal would be

taken?

THE MINISTER OF DEFENCE (SHRI A.K. ANTONY): (a) to (c) In consideration of
various proposals from Army Headquarters, sanction has been accorded for hiring of 648 charter

flights per year to extend Air Travel facility to personnel in Armed Forces to the following

destinations:-
Sl.No. Route Total flights per year
1. Delhi-Leh-Delhi 260
2. Delhi-Srinagar-Delhi 208
3. Delhi-Thoise-Delhi 104
4. Kolkata-Imphal-Kolkata 52
5. Chennai-Kolkata-Port Blair and Back 24

TOTAL: 648

These flights are expected to reduce travel time and reduce stress of the troops.
Upgradation of Harbour Protection Systems
3753. SHRI BAMDAS AGARWAL : Will the Minister of DEFENCE be pleased to state:

(a) keeping in view the 26/11 terror strike in Mumbai as well as May, 2011 attack on
Karachi naval airbase by Taliban in Pakistan, what steps Government has taken for giving a

major upgrade to its Harbour Protection Systems (HPSs); and

(b) whether naval bases in Mumbai, Vizag, Karwar, Kochi and Port Blair are being
upgraded, alongwith the ongoing security audit of ports, airfields, naval and offshore installation,

etc., if s0, details thereof?

THE MINISTER OF DEFENCE (SHRI A.K. ANTONY): (a) and (b) Indian Navy has a
detailed security plan for its bases, which is constantly reviewed in the light of threat perception.
Procurement/upgradation of naval assets including coastal anti-submarine vessels is an on

going process depending upon threat perception and Naval requirements.
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